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C4TRAL Ar1INISTATIVE TRIBUNAL 

LCUTT RENCH 

No,PC 48/99 
(0.A.371/97) 

Present : H0n'}le Mr. D. Purkayastha. Judicial. Mexrer 

Hon'le Mr. G.S. Maini, Administrative Mnber 

PFIANINDRA NAIH MUKHERJEE 

vs. 
S. ktAThA)(E. RLY.) 

For the applicant : None 

For thespon•Lents $ Mr, PK. Arora. counsel 

Heard on 11011.99 	 Oer on : 11.11.99 
ORDft 

D. Purk ayasth a. J .M. 

Reazd id, counsel for the aileed conternner, Mr. P.K. Arora. 

- None appears on kehaif of the applicant, 

2. 	It is suknitted l'y Mr. P.K. Arora that the speaking order 

on the representation of the applicant has already been passed 
as per direction of. the Tribunal 

'by the respondents on 16. 6.99Zand the alle!ed contttner - ndered 

apology for delay in the matter, 

3. 	In view of the above, the application is disposed of 

awardinq no costs. 
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